IN THE CENEBRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH
NEWJ DELHI,

~ DeAs No, 2323/94 Dats of decision 15, 10,96

Hon'ble Smt,Lakshmi Suaminathan, Membar (J)

Shri Jagdish s/o Sh,Shiv Singh
Gangman, Gang No,94, '
N‘H. ,Railway Statign, Dad!‘i,
Uttar Pradesh,

es s ﬁppfican‘t
(None for ths applicant )

VSQ

1. Union of Indig Through
The General Manajer,
Northarn Railway, Baroda Housae,
Nau Delhi,

2, The Divisinnal Railuway Manager,
Allzhabad Division, :
Northern Railway, DRM Qffice, Allahahad
U, P, .

d. Ths Asstt, Enginear(N,.R,)
Railuay St atison, Aligarh,
UePo '
ees Respondants
(None For the rsspondents )

SRDER(CRAL)

(Hon'bls Smt, Lakshmi Swaminathan, Member (3)

None for the applicant,even an tha sacgnd call,

It is noticed that none had sppearsd for the applicant
8ven on ths previosus date i.8¢ 14,10,1995.

In the above circumstances, this application is

dismissad for dafault and non prosecutign,

o ok
(sat,Lakshmi Suaménathan )
Member (3J)

sl





